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aear ci Shri P .1< .P adh i, 1 ear ned c c'u ns ci f or the petitioner 

and Shri A.Routray, learned Md1.Standng Counsel. It is suhmittd 

) 	by Shri Routray that in this case applicant has prayed for a 
directicn to resporilents to final ise the selection process for 

the post of 	 Sasanipara from amongst the available 

candidates within a stipulated period. It is further submitted 

by Shri Routray that the selection  process is going to be over 

shortly and in the selection process eligible candidates will 

be considered. Shri Routray si.thnits that the departmental 

authorities are, therefore, prepared to grant the prayer asked 

for by the applicant in this present Application. In this view 

of the matter this O.A. is disposed of with a direction to 

departmental authori.ies that process of selection for the post 

of E..B.P.M., Sasanipara be finalised within a peri1 of 

15 (fifteen) days from the date of receipt of copies of this 

order keeping the selection confined amongst the eligible 
candidates. 

Hand over Copies of orders to learned counsel for both 

jds. 
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